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The Council met at Simla on Friday, the 2nd July 1869. 

PRESENT: 

His Excellency tho VICEROY and GOVERNOR GENERAL of India, X.P., 
G.C.S.I., Prc8idiA"g. 

His Excellency the COliHANDER-IN-CmEF, X.C.D., G.O.S.I. 
Major-General tho Hon'ble Sir H. M. DURAND, C.D., K.C.S.I. 
The Hon'ble H. SUMNER M.uNE. 
The Hon'ble JOlIN STRACHEY. 
The Hon'blo D. H. ELLIS. 
The Hon'blc F. R. COCKERELL. 

I I 
BHUTAN DVARS BILL. 

The Hon'blo MR. COCKERELL presented the Report of the Select Com-
mittee on the Bill to exclude the ordinary Civil Courts from the cognizance of 
suits relating to hnd in the Bhutlin Dv{U'S, nnd to legalize CCl·tain Rules for the 
settlement of the snid territory. 

Ol'IUM TltANSSIIIPMENT BILL. 
The lloll'ble MR. MAINE moved tbnt the non'blo MESSRS. Sl'UCR.KY, 

ELLIS and COCKERELL be added to the Select Committee on the Bill for 
imposing n transshipment feo on opium. 

The Motion was put and ng.rced to. 

PRESIDENCY SMALL CAUSE COURTS FUNDS' BILL. 
'l'hc Hon'blo MR. Sl'lUCnEY asked leave to postpono his motion for lco.ve 

to iut.roduce a Dill to transfer to GovernnlCnt cel'lain funds belonging to the 
Courts of Small Causes in the Presidency Towns. 

Lcu\-e was granted. 
'I'he Council theu ndjourued to the 16th July 1800. 

WllI'l'LEY STOKES, 
SeC!!. 10 ti,e COIll/cil of tke GOVI'. GCIII. 

for ,lutlo;'l!! utica CUld Ilegllialio",. 
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